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(b) if so, to what extent ?

THE M INISTER OF PETROLEUM AND 
CHEMICALS (SHRI P. C. SETIII) : (a) 
and (b). While the Government have made 
if clear to the Oil Companies that they do 
not see sufficient justification for accepting to 
♦he full extent the higher prices being charged 
for crude imports by the oil companies, 
Government have considered it necessary, 
nevertheless, in the present situation to allow 
on a provisional basis import o f crude oil at 
June , 1971 prices to ensure adequate supplies 
of oil products.

SHRI N. E. H O R O : May I know the 
reaction of these foreign oil companies to the 
step taken by Government ? Are they going 
to reduce the prices ?

SHRI P. C. SETHI • We have not yet' 
reaction ol the companies.

SHRI N. E. H O R O  : The hon. M inuter 
has said that Government have received no 
reaction. But the fact remains that these 
foreign oil companies are charging high 
prices for crude oil and they still go on using 
foreign exchange. I would like to know what 
vital justification Government see in giving 
them foreign exchange under these circums
tances.

SHRI P. C. SETHI : We have made it 
very clear a number of times that whatever 
foreign exchange is being released is on a 
provisional basis. At the present juncture, 
it will not be prudeflt to import less crude 
oil, and, therefore, we are releasing the foreign 
exchange, to that the crude oil may not be 
reduced.

SHRI RAJA KULKARNI : In  case the 
foreign oil companies decide to cut down the 
imports, how do Government propose to meet 
the situation ?

SHRI AM RIT NAHATA : By nationalis
ing them.

SHRI P. C. SETHI : This is a hypothetical 
question. When such a contingency arises, 
we shall take suitable action.

MR. SPEAKER : Such hypothetical ques
tion# need not be answered.
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SHRI P. C. SETHI : I  have pointed out 
a  number of times that we are in search of an 
alternative source of crude. As far as the 
private companies are concerned, they have, 
according to the refinery agreement, the right 
to bring crude from their own sources. I  
have also said that the question whether the 
refinery agreement, this particular clause or 
entire agreement, has to be changed is under 
the review of Government.

Separate A llotm ent for Rural and Urban  
Sectors for H ousing in the Fourth Plan

*1514. SHRI RAJDEO S IN G H : Wil the 
Minister of W ORKS AND HOUSING be 
pleased to s ta te :

(a) the reasons for not making separate 
allotment for Rural and Urban Sectors out of 
Rs. 193 crore, the total amount in the Fourth 
Five Year Plan for Housing ;

(b) whether these allotments to States are 
on population basis and States are required
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to provide matching amounts ; and

(c) whether the State Governments are free 
to utilise the amount on schemes of their choos
ing or whether any programme is attached to 
the allotment ?

THE M INISTER O F STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) The State 
Governments are fiec to allocate the 
approved outlay for Housing to diffe
rent schemes in the rural and urban areas 
according to their own requirements and priori
ties.

(b) No, Sir.

(c) No specific programme as such is a tta 
ched to the approved 'outlays. The State 
Governments have complete freedom to for
mulate their housing programmes within the 
framewoik of the social housing schemes intro* 
duced by the Ministry of Works and Housing.

SHRI RAJ DEO SINGH : In what way 
are Government going to tackle the problem 
of rural housing which is gigantic if it is not on 
population basis f

SHRI 1. K. GUJRAL . I am in agreement 
with the hon. member that the problem is 
gigantic. But the difficulty is that ever since 
the beginning of the Fourth Plan, the Plan
ning Commission has now taken an attitude 
that they do not give earmarked prams for 
projects like this. They give block grants and 
block loans. It is left to State Governments 
to allocate their priority. Personally, I am 
not very happy about it because I think hous
ing is suffering a lot on account of this.

SHRI RAJDEO SIN G H : Have Govern
ment information that housing funds allotted 
up till now have not been spent on other items 
by State Governments ?

SHRI I. K. GUJRAL : As I said just now, 
unfortuately we do not earmark grants. So it 
is not called diversion. I t is for the States to 
decid* whether to spend it on housing or not.
I  wish they spend more on housing.

sft SRT* m

?fT f a  f ^ c T R  % srrer % 

artfr w f c f t
f  sfn; srnff % aft

*rnrer ^  t ,  m

H #?n-?rsr suffer
3RT% t t  fosrrc 37T f m  a r t

fcrcr fiT f ^Ttrr m

m  % ?

SHRI I. K. GUJRAL : I am in agreement 
with the view that the problem of housing in 
rural aieas is more intense. As I  said earlier, 
it is not even a question of housing ; at the
moment, there is a huge majority of people
who do not even have house sites. That is 
why for the rural areas now we are evolving 
schemes for giving 100 per cent aid to State 
Governments to acquire, land and at least in 
the first phase give housing sites to the house
less
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SHRI I. K. GUJRAL : As 1 said, the issue 
falls entiiely within the state sector. I f  the 
State Governments come forward with schemes 
for central aid, I am sure the Central Govern
ment will consider these sympathetically.
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DR. HENRY AUSTIN : In  States where 
land reform have been implemented, landless 
labour have been given lands. The problem 
is that they have not been able to put up 
houses in those lands because they have not 
the whetherwithal to do so. Will Government 
formulate a policy to enable these landing 
people in possession of surpulus land to have 
houses built on them ?
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SHRI I. K . GUJRAL : I t  is very unfortu
nate that the implementation of scheme* is 
very meagre in the sence that even the allot
ment of house sites has been paltry. As I said 
in the debate on the Demands for Grants, 
about 6 States have taken steps and 
have expressed their desire to give house sites, 
But the total number allotted in all the 6 States 
is about 2,000. Therefore, the problem has 
not even been touched. I f  the problem is to 
be tackled and some sort of schemes are put 
forward for house sites and construction, we 
will be inclined to consider them very sympa
thetically.

SHRI KART1K ORAON : Sir, there are 
five basic necessities of life food, clothing, 
shelter, education and medical aid. The ques
tion of housing is no less important, which the 
citizens of any country would demand fiom a 
socialistic, democratic government fot a com
fortable, honourable but not luxurious living. 
I would like to know from the Government, 
how is it that they are not alive to this acute 
and alanmnq shortage of houses, and whv is it 
that they are not going ahead with the building 
of cheap type of houses for the common man 
on a hire purchase term eithei in the public 
sector or through the building societies ?

SHRI I. K. G U JR A L: The approximate 
shortagr of housing both in the urban and the 
rural areas is of the order of about nine ctorcs. 
The dimension of this problem could be under
stood from that ; even then, whatever is pos
sible within the meagre resources, is being 
done. In  the fourth Plan, Rs. 212 crores have 
been allocated for this purpose. We are of 
course paying a great deal of Central attention 
to Calcutta, for instance. In  Calcutta, in the 
fourth Plan, wc have allocated Rs. 40 crores 
for this purpose, and now we have raised it to 
Rs. 150 crores, so that in Calcutta at least the 
situation can be tackled well.

Delegation to Djakarta

*1517. SHRI P. GANGADEB: Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state :

(a) whether Government have decided to 
send a Cabinet Minister to Djakarta to convey 
to the Indonesian Leaders the Implications 
o f the massive influx of refugees from East 
Bengal and to seek Djakartatj support to 
resolve the Bangla Desh crisis ; and

(b) if so, whether the Minister is likely to 
visit Djakarta immediately ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (a) and 
(b). As the Minister of External Affairs will be 
paying an official visit to Indonesia in the 
second week of August, 1971, in response to 
an invitation from the Indonesian Foreign 
Minister, there will be an opportunity to dis
cuss this matter with the leaders of the Indo
nesian Government.

SHRI P. GANGADEB : In  view of the 
situation, may I know whether Indonesia will 
wholly support India’s action in regard to the 
Bangla Desh issue and the refugee problem f

MR. SPEAKER : You are anticipating 
things.

THE M INISTER OF EXTERNAL 
AFFAIRS (SHRI SWARAN SIN G H ): As 
my colleague has pointed out, this matter will 
be discussed with Indonesia during my visit 
to Indonesia.

SHRI P. GANGADEB: That the Minister 
of External Affairs is going there is very good 
news. I would like to ask the hon. Minister 
whether Pakistan, at this present juncture 
especially, would condescend to listen to the 
advice of Indonesia.

MR. SPEAKER : That does not arise. Mr 
Deb. Do not ask such questions out of this 
innocent interview.

SHRI SAMAR GUHA rose-

SHRI PILOO MODY • Bangla Desh has 
been mentioned, and Mr. Samar Guha must 
ask a question !

M R. SPEAKER t Please confine your 
question to the Minister's going to Indonesia.

SHRI SAMAR G U H A : In view of the 
fact that the visit of our Cabinet Minister dur
ing the pre-election period in Indonesia— 
(Interruption)—Naturally the Indonesian 
Government could not commit themselves 
to anything, and the whole visit was infructu* 
ous. Now, alter the election—(Interruption).

MR. SPEAKER : Order, please.

SHRI SAMAR GUHA : Now is it not a




